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bought land before the Land Acquisition Act
came 1nto force .. ..

SHRI A. P. CHATTERJEE:
not correct.

That 1s

SHRI I K. GUJRAL: Even 1f I am
giving a wrong information, my hon’ble
friend 1s at liberty to bring a privilege motion.
But let me make statement. The point that I
was making 1s this. Some of these co-operative
societies had been formed before the bulk
land acquisition policy was adopted by the
Government. At that ume 1t was decided that
those co-operative societies who had already
purchased land should be re-allotted land on a
Jeasehold basis subject to certain conditions.
No concession was shown to any co-operative
societies,

Regarding the point that my friend has
made about people who aren government
service and who have built houses after getting
loans, two points have to be képt 1n mind,
When a person takes an L I.C. loan . .

AN HON’ BLE MEMBER * Govern-
ment loan.

SHR I. K. GUJRAL : One minute, Let
me fimsh. So far as the L.IC. loan 1s con-
cerned, 1t 18 subject to a heavy rate of interest
and heavy instalments. So far as the question
of a Government servant to repay it out of
his salary 1s concerned, the instalment and the
nterest are so high that if you force him to
occupy the house that he has bult, a substan-
tial section of the society will not be able to
build houses.

So far as governmental loan 1s concerned,
on governmental loan there 1s restriction about
celling, about plinth area which automatically
takes care of luxury houses.
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to Questions 10

(a) the progress made 1o the implemen-
tation of Crash programme for rural employ-
ment;

(b) the state-wise break up of those
employed under this programme; and

(c) the total amount of money sanction-
ed for the purpose, and the amount spent 1n
each state ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE/Ffg w=t-

A § TUSA 3 (PROF. SHER SINGH) :

(a) Proposals for implementation have so
far been recetved in respect of 345 out of 355
districts 1n the country. Proposals in respect of
341 districts costing about Rs.37.91 creres have
already been approved and necessary funds
placed with the Sate Governments. Proposals
n respect of another 4 districts and additional
proposals for certain other districts amount-
ng to about Rs 3.92 crores are under exami-
nation and would be sanctioned soon. Propo-
sals for the remaining 10 districts, additional
proposals for some other districts to make up
the full amount allocated are still awaited
from the State Governments, According to the
latest information available, work on projects
has commenced 1n 15 States and 4 Union
Terntories. It 1s expected that 1n the remaming
States and Union Terntories also work may
nave been begun or will be taken up shortly
now that the monsoons are over.

(b) and (c) So far progress reports have
been received from twelve States and four
Union Territories and they are aiso for varymg
periods. Some States which have started work
after the end of the monsoon will perhaps
take some time more i0 send the reports.
However, a statement showing the statewise
break-up has been compiled on the basis of the
available data and 1s laid on the Table of the
House. [See Appendix LXXVII Annexure
No. 11}

SHRI M. K. MOHTA : Part (b) of the
original question asked about the State-wise
break-up of those employed under this pro-
gramme. The statement that has been given gives

details of man-days for which employment has



il Oral Answers
been generated. But we are still in the dark
about the number of people now in employ-
ment under this particular scheme. Would the

hon’ble Minister be pleased to give that
information ?

Then, Sir, I find that there is great discre-
pancy between the per man-day expenditure
in different States, In Andhra Pradesh, for
mnstance, the expenditure has been Rs. 2 Per
man-day whereas in Bihar it is Rs, 18 per man-
day. In Maharashtra, 1t is five rupees per man-
day; 1n other States it1s three rupees per man-
day. What is the explanation for this very
great variation 1n expenditure between State
and State. This is my first question

SHRI ARJUN ARORA : Sir, on a
point of order. How has Mr, Mohta been
called to put this question ? His name does
not appear in the Hindi list of the Question
Paper.

MR.CHAIRMAN :
order. I have called him.

This is no point of
Please sit down.

ot g A wqEr s fged vl H7 gy
# qigar St F1 A TE § )

MR. CHAIRMAN :
name. That s enough.

I have called his

PROF. SHER SINGH : In answer to part
(b) of the question, I have given this statement
about 12 States from where information is
available for varying periods. Now, as for the
discrepancy pointed out by my friend in the
figures, the total figure here includes both the
wages and the expenditure on equipment. In
some States it may be that the equipment
expenditure is also included. Then wages also
differ from State to State. In some States, the
wage per day is two rupees; in some States it
is more than three rupees. So, the wages also
differ. And the figure includes also the cost of
equipment for the works which are under
execution now.

SHRI M. K. MOHTA : Sir, my question
has not been answered. In part (b) of the ques-
tion, | wanted to know the number of people
employed. He bas only given the number of
man-days for which employment has been
generated. We do not know whether one lakh

[RAJYA SABHA)

to Questions 12
three lakhs or five Jakhs have been employed.
Only the figure of 35 lakh man-days is men-
tioned. That is why I asked the hon. Minister
to clarify it.

My second question is, out of the total
money sanctioned, namely, Rs. 38 crores, only
a sum of Rs. 1.22 crores has been spent,
although more than s1x months of the current
year have already passed. What are the diffi-
culties 1n implementing trese projects ? How
much does the Gavernment expect to spend by
the end of the fiscal year on these projects and
what will be the total number of people
employed at the end of the year ?

PROF. SHER SINGH  Sir, this figure
of Rs. 122 lakhs ts not the complete figure, as
I have already stated, because from some
States we have received information only up to
August, from some States only up to the month
of September and from some States up to the
month of October From some States we have
not received anv information so far, 1n spite
of our writing letters to the Chief Minister and
the officers concerned. So, this 1s not the total
figure. In fact, this is only a fractton of what
has been spent We are trying to get the figures.
After these figures are received, I will place
them on the Table of the House. Much more
has been spent and 1s being spent now,

SHRI M. K, MOHTA : Sir. both my
questions have been left unanswered. Iseek
your protection. First of all, we do not know
how many people have been employed. I asked
this twice, but that information has not been
given,

MR CHAIRMAN . He says it is po/

complete and he will lay further inforgpation
on the Table of the House. /ﬂ
SHRI M. K. MOHTA *© Secondly, 1
asked : What 1s the difficuity tn implementing
these projects, as only a fraction of the money

which has been passed by this House has been
actually spent ?

PROF. SHER SINGH - We have been
writing to the Chief Mimisters. Our teams
have been going to the States. Our teams
under the leadership of our Additional Secre-
tary have visited 13 States so far and they have
been stressing the need of giving all this infor-

people have been employed or two lakhs or / mation to us and implementing these schemes
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which have been approved. We are making all
efforts.

SHRI ARJUN ARORA : Sir, about
this crash programme, it is correctly said that
it has crashlanded. All the figures of expendi-
ture incurred so far, as given by the hon,
Minister prove that the programme has
crashlanded.

MR. CHATRMAN :
question,

Please put your

SHRI ARJUN ARORA : May I koow
what is the pature of the proposals which have
heen sanctioned and undertaken ? Are they
schemes which will be completed before the
monsoon and washed out during the monsoon
or are they of a permanent nature ? Will the
minister give us an indication of the nature of
the schemes on which money has been spent
and on which money is likely to be spent
during the current year ?

PROF. SHER SINGH : Out of the
schemes which have been sanctioned so far,
60 per cent schemes are for construction of
roads and we insist that they should be pucca
roads. Recently wehave agreed that 40 percent
of the total could be spent on equipment so
that we can have pucca roads instead of kutcha
roads which will be washed away. So, 60 per
cent schemes pertain t> roads; 25 per cent on
minor irrigation and 15 per cent on other sche-
mes including reciamauon, afforestation etc.
We have recently sancuoned Rs. | crore for
5,000 rooms for primary schools at the request
of Education Ministry for providing employ-
ment to educated uncmployed. These are the
schemes which we have taken up and these
are permanent schemes and nothing will be
washed away.

SHR1 KRISHAN KANT : May 1 know
if he is aware that the question of crash
programme was first mooted by the AICC at
Patna in 1970 ? Now we are in November 1971.
it was to be a ten month programme involv-
ing Rs, 50 crores giving employment to
three to four Jakhs of people. First of all, the
implementation of the programme has been
delayed. This programme does not provide
employment to 3 1o 4 lakhs and it is only for
six months. Does it not mean that the whole
programme has fizzled out and as Dr. Raj

(17 NOV. 1971

to Questions 14
has said it will crash and there will be lot of
corruption and further wastage of money. Has
it not actually happened ? What wiil be the
actval employment generated during the
period up to March 7 How much has been
spent ? What are the reasons for its failure ?
I want these three questions to be answered.

PROF. SHER SINGH : It is wrong to
say that the scheme has failed, The scheme
has not failed. This scheme was circulated to
the States on 25th February. Guidelines were
given to them and they were asked to submit
their proposals by 15th March. The States
did not submit them because of general elez-
tion., We wanted to start it in Aprif itself.
Now we are receiving proposals and as soon
as we receive them. we will sanction them. As
I have already stated, we have sanctioned
schemes worth Rs. 37.91 crores.

SHRI KRISHAN KANT : These are
the figures... .

MR. CHAIRMAN : Let him complete

his answer.
1

PROF. SHER SINGH ; It is wrong to
say that the work has not started. The work
has started in 15 States and 4 Union Terri-
tories. In other States and Union Territories it
will start.

It has not crashed. The work is going
on. The proposais have to be examined. The
schemes have to be sanctioned. We insist on
permanent assets to be created by all these
Schemes. All these things took some time.
Now that we have sanctioned the scheme
the States have taken it up,

SHRI KRISHAN KANT : My simple
question was that originally it was a scheme
for 10 months providing work to 3 to 4 lakhs
of people. To how many people has it provid-
ed employment and how many months will
it take to provide empioyment to 3 to 4 lakhs
of people ? What is the position? He has
not told anything.

PROF. SHER SINGH : The scheme was
visualized for 10 months in  offseason days.
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But we do not insist on 10 months, because
fn some States—in many of the States—the
labour 15 not available for 10 months 1 a
year...

(Interruptions)

MR. CHAIRMAN : Please listen. We
have taken 15 minutes over this question
« (Interrupuiens )y 1f you want to do only
two questions a day, I proceed

SHRI A.P. CHATTERIJEE : It 1s a very
important question...
(Interruptions)
SHRI K. CHANDRASEKHARAN : It
is a polutical hoax...
MR. CHAIRMAN : I don’t think any
more information can be given...

(Interruptions).

SHRI A. G, KULKARNI
point of Order...

MR. CHAIRMAN : No, no ..

SHRI MONORANJAN ROY :It is a
very important question .

Sir, on a

(Interruption ).

MR. CHAIRMAN : If it is the general
desire of the members, then I can give 5 more
minutes. All right, I will give 5 more minutes.
Mr. Babubhai Chinai.

SHRI BABUBHAI M. CHINAI : May
I know from the hon. Minister what are the
types of industries 1n the programme on
which money 1s spent, and with what results
fn terms of production and contribution to
the national growth? Also, do the Government
propose or have given any incentive to private
parties in backward areas so that they may
supplement Government efforts in industria-
lizing rural areas and providing employment ?

PROF. SHER SINGH : Under this crash
programme, I have already stated that.. ..

SHRI BABUBHAI M. CHINAI : You
bave stated nothmng.

PROF. SHER SINGH" 60 per cent of the
works will be for roads, 25 per cent for minor
irrigation schemes and 15 per cent for other
schemes. I have already made 1t clear. As far
as the industries are concerned, they do not
come under this scheme. Starting of 1ndustries
1n backward areas and other things for crea-

[RAJYA SABHA]

to Questions 16

ting employment do not come under this
crash programme.

SHRI MONORANJAN ROY : Will the
hon. Mimster tell us what 1s the basts of
allotment of money ? As the Mimster 1s aware,
the unemployment problem 1n West Bengal
1§ the acutest. OQut of Rs. one crore and five
lakhs, so far Rs, 10 Jakhs have been spent
in West Bengal. Will the minister tell us what
was the basis of allotment of the money ?
Has 1t any relation with the acuteness of the
problem ? No. 2 : What are the works already
done in West Bengal by spending Rs. 10
lakhs ? What ha» actually been... .

MR. CHAIRMAN ., That will do. Only
one question is permitted. I want to call one
or two more Members.

PROF. SHER SINGH : Sir, the basis of
the allocatron was Rs, 12.50, lakhs for each
district, This 1s what we did 1o the beginning.
But then the size of the districts also differs,
and we were left with, after allocating the
sum on the basis of Rs. 12 50 lakhs for each
districts, Rs. 5 crores and 60 jJakhs. We re-
allocated that money to the States where the
rural population was more. We took into
consideration the rural population of each
district, and therefore the remaining sum
was allocated to these other States also. In
West Bengal, according to the number of
districts the total money sanctioned in the
begmning was Rs. 2 crores, and subsequently
we allocated another Rs. 99 lakhs in the case
of Bihar. On the basis of the number of
districts the money now allocated was Rs, 2
crores and 12} lakhsand we allocated another
Rs. 2 crores and 35} lakhs to those districts
So, the basis 1n the beginning was each district.

But where the size of the district  was bigger
we made the re-allocation of money which
was left with us. This s the basis. ...

(Interruptions).

SHRI N. SRI RAMA REDDY: The
statement does not really....

MR. CHAIRMAN : No, please.

SHRI N. SRI RAMA REDDY : I am
not asking any question, Tl e point 1s that 1t 1s
imposstble for me to place any reliance on
the statement. There 1s something seriously
wrong with the statement.. ..
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MR, CHAIRMAN :1I have read it.
Please sit down ...(Interruptions). The
Miaster has said that he will supply further
information,

SHRI N, SRI RAMA REDDY: No
question of further information. The state-
ment itself 1s wrong . .

MR. CHATRMAN : Please sit
Mr. Bhandarn, this is the last question,

down.

ot gea fag W swA, qw
QAL QATAT & ¥ § o anAq aar, &
qg T qaTed gy At AT wratfeaa ag
gor, SuF qra-giw FA1 qg oy @w ¢ fw
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to Questions 18

sto Aixfag : A &1 7T Fraare’
T TR 4T F 9797 94T WY g, IIF FN
F1E THIT IGFI AZY 9811 I8 CEWAS

3-..

st geaefag Wet : AR ofER af
FIT FF GO A 7A@ FEAFA 2 fF5 3a
Y THreg 9T 1% 981 @ A gl
1971-72 ¥ ggfaqg ox 9% A ArET
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Trag ag g

sto Rz fag : &7 Y afswr fam g —
20 AT T F FAT |

£ SgEAY yaAvE AT ;. gIUT Ay

gorr dfFa @d fraar gar ?

sio 9T fag gt ¥1q9 ¥ fag
GFUA T AR @I AT @ 2 )

SHRI A. G, KULKARNI : Sir, I am
not asking any question. I want to submuit,
Sir, that for the last 15 munutes we have been
trying to get the information. Are you
satsfied with the 1nformation given by the
Government ? Sir, the crash programme 1s of
vital importance to the rural areas. Actually,
Sir, nobody 1s satisfied with this programme . .

SHRI ARJUN ARORA : There should
be half-an-hour discussion on this ...(Inter-
ruptions). We will give notice

MR. CHAIRMAN : I will considerit.. .

(Inferruptions)

SHRI A. G. KULKARNI : Nodody 1s
satisfied. This is very important, Let there
be half-an-hour discussion on this . -

MR. CHAIRMAN 1 have already made
my observation on that Next question,



